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THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS AND MINISTER OF STATE IN THE
MINISTRY OF CORPORATE AFFAIRS (SHRI R.P.N. SINGH): I beg to lay on the Table a Statement correcting the reply given

on 3rd May, 2010 to Unstarred Question No. 4485 raised by Shri Adhalrao Patil Shivaji, Anandrao Adsul, Dharmendra Yadav,
Gajanan D. Babar and P. Kumar regarding 'Co-operation in oil exploration with Qatar'.

(c) Details of oil imported from Qatar during the last three years are as follows:

Crude oil (MMTPA)

2009-10 2010-11 2011-12
5.41 5.61 6.41

 

Details of LNG imported from Qatar by Petronet LNG Limited during the last 3 years are as folso placed in library see No. LT
6805/15/12 .lows:

LNG (MMTPA)

2009-10 2010-11 2011-12
6.18 7.17 8.38

 

Foot note: The reply as printed above has been sent by the Minister of State, Ministry of Petroleum and
Natural Gas in substitution of part (c) the original Reply wherein a decimal point was inadvertently missed
in the English version of the Reply due to a typographical omission in the figures relating to LNG imported
from Qatar by PLL during 2011-12.
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